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MINISTRY OF RAILWAYS

[South Western Railway (Construction Organisation)]

NOTIFICATION
Bengaluru, the 2nd June, 2026

S.0. 2834(E).—In exercise of the powers conferred under clause 37(A) of Section 2 of the Railways Act,
1989 (Act no. 24 of 1989), the Ministry of Railways, (South Western Railway, Construction Organisation, Bengaluru
Cantonment) Government of India, hereby notifies that the projects mentioned in the table below are "Special Railway
Project" in the State of Karnataka for providing National Infrastructure for a Public Purpose with effect from the date

of publication of the notification in the Official Gazette.

S. No. Name of the Project Village Taluk District
I. Kettandapatty, Kudiyankuppam,
AthurKuppam, Thiriyalam, Vettapattu,
Pachoor,Bandarapalli, Bynapalli,
Kothur R.F.

Natarampalli
Tirupathuru

Jolarpettai Tirupathuru

Nandibanda R.F. Bargur

Kottur R.F. Krishnagiri

T. Sadumur, Ponnangur, Mottakadirinur,| Kuppam
Avulanatham, Chekkunatham,
Vasanadu, Peddagopanapalle,
Kungegowniyur, Mulakalapalle, Pedda
Quadrupling between Bangarunatham, Ekarlapalle, Kuppam,
Bangarapet —Jolarpettai Yanadipalle
(Kettandapatti) (73.30km)

Maldepalle, Nakkanapalle, Kotapalle, Gudupalle

Kakinayanichigurlapalle, Cheekatipalle,

Irisiganipalle, Vengepalle, Gudupalle,

Ontipalle, Avulathimmanapalle,
Athinatham

Chittoor
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Tanimadagu, Ramasandra, Armanhalli,
Bodgutki, Pura, Chik Yalachimande,
Dasarlahalli, Janugutta, Kamasandra,

Vattikallu, Dodderi, Paravannalli,
Vardapur, Chakranhalli, Kelkoppa,
Marvahalli, Desihalli, Bangarapet

Bangarapet

Kolar

[F. No. W.271/CN/BNC/2026-27/Land SRP/1727]

PARDEEP PURI, Chief Engineer-III/Construction
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